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C. A NO 1716/1999

Dat e: 13/ 12/ 2001 This appeal was called on for hearing today.

CORAM

HON BLE MR. JUSTI CE B. N. Kl RPAL

HON BLE MR JUSTI CE D. P. MOHAPATRA

HON BLE MR JUSTI CE K. G BALAKRI SHNAN
For Appellant(s) M. S.S. Shinde, Adv.

M. S.V. Deshpande, Adv.
For Respondent (s) M. Uday Unesh Lalit, Adv.
UPON hearing counsel, the Court nade the follow ng
ORDER
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Not t oday.
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